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Shri S. K. Patil: Since the export
market for sugar is Lecoming very
positive, it will be in the rational in-
terest to increase the capacity by 5
lakh tons as the hon. Member sug-
gested. But it is rather premature to
say how much of it will be in the co-
operative sector.

Shri P. Venkatasubbaiah: Is it a
fact that the increase in the price of
gur is not so much because it ic being
used by the poor sections but because
it is going for illicit distillation? If so,
what steps do Government propose to
take to stop it?

Shri S. K. Patil: It is causing very
great concern to Government because
a lot of sugar is going for that pur-
pose. We are making inquiries about
the extent of the drain.
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Shri S. K. Patil: Not ~+ 1L

Scarcity conditions in States
+
( Shri Shree Narayan Das:
| Shri Vasudevan Nair:
| Shri Warior:
‘304.{ Shri Yashpal Singh:
| Shri D. C. Sharma:
| Shri Bibhuti Mishra:
[ Shri S. N. Chaturvedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the precise nature of the areas
in various States where scarcity con-
ditions prevailed in the past or where
they are still prevailing;

(b) whether starvation deaths have
been alleged from any of these areas;

(c) if so, the results of investiga-
tions made, if any, into these alleged
deaths due to starvation; and

(d) the steps taken to tide over
scarcity conditions so prevailing?

The Parliamentary Secretary to the
Minister of Food and Agriculiure
(Shri Shinde): (a) and (b). A state-
ment giving the information is laid cn
the Table of the Sabha. [Placed in
Library. See No. LT-1565/63].
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(b) and (c). Certain allegalions
about deaths due to starvation in ‘he
States of Assam, Bihar, Orissa, West
Bengal and Tripura were made. In-
vestigations made in cach case by the
State Government concerneq establish-
ed that the deaths were not due to
starvation.

Shri Shree Narayap Das: From ihe
statement it appears that 3 large num-
ber of States are affected, especially
Gujarat and West Bengal. I would
like to know whethier any of these
States has asked for any help, finan-
cial or otherwise, to easc the situa-
tion?

The Deputy Minister of Fooq and
Agriculture (Shri A. M. Thomas):
‘With regard to financial help, there is
a pattern laid down by the Finance
Ministry, that is, every State Govern-
ment has to provide in itg Budget an
amount for meeting natural calamities
such as famine and after exhausting
that amount, up to Rs. 1 crore, there
is a share that would be borne by the
Central Government; abnove Rs. 1
crore, another percentage would be
borne by the Central Government.
‘With regarq to supplies, th= request of
each State Government has to a large
extent been met.

Shri Shree Narayan Das: It has
been stated just now that investiga-
tions were made by the State Gov-
ernmentg into allegations of starva-
tion deaths. What were the findings,
what were the deaths due to?

Shri A. M. Thomas: They were all
due to natural causes. I may inform
the House that in free India there
cannot be any starvation death, be-
cause if not rice, it will be wheat or
bajra or jowar as the case may be.
Nobody in India shoulq die of starva-
tion. They may not get at a cheap
rate rice of the requisite variety.
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Shri A. M. Thomas: In fact, as I
have stated on the floor of the House
before also, there are 53,000 fair price
shops - functioning in the States in
which both rice and wheat are being
distributeq at subsidised rates, so
that the vulnerable population about
four to five crores of people, are look-
ed after by these fair price shops.

Shrj D. C. Sharma: From the state-
ment 1 find that theve are certain
areag in certain States of India which
suffer from scarcity and near-scarcity
conditions in a chronic way—for in-
stance, Anantapur in Andhra Pradesh,
Chattisgarh....

The Minister of Food and Agrien!-
ture (Shri S. K. Patil): Chattisgarh is
surplus.

Shri D. C. Sharma: .... Jaisalmer
and Jalore in Rajasthan, Basti, Deori?,
Gorakhpur, Azamgarh and Ballia in
UP. Similarly I can produce other
names also. May I know if besides
giving this temporary relief, Govern-
ment has thought out a plan of over-
coming these scarcity conditions in
these chronically affected districts in
India?

Shri S. K. Patil: All these districts
that the hon. Member has stated are
generally from surplus States.

Shri D. C. Sharma: They are in the
statement.

Shri S, K, Patil: A State can be sur-
plus, but a district or two districts in
it may not be. Therefore it is not &
question that the State has not got
enough. Whether in these particular
areas irrigation facilities etc. could be
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provideq is the question, That is really
important, and the State Governments
must include such schemes in their
plans, particularly for these areas—for
instance, Anantapur in Andhra Pra-
desh, which is in Rayalaseema. Rayala-
seema has been chronically deficient
in rain etc., but efforts are being made
in order that irrigation water may be
taken there:
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Shri S, K. Patil: Generally, these
argumentg are used for political pur-
poses.

Shri Ranga: Are the Government
aware of the fact that though the
districts of Basti, Gorakhpur and Bah-
raich are within the scarcity areas, the
Uttar Pradesh Government, with the
consent of the Government of India.
1 suppose, have postponed their irri-
gation projects there, giving the exist-
ence of this emergency as an excuse?

Shri A. M. Thomas: That is not cor-
rect. The hon. Member hag also writ-
ten to me about the necessity for these
projects there. It has received our
consideration, and we are allotting
some amounts for carrying out those
works.

Shri Nath Pai: Reports of starvation
deaths which appeared in a section of
the press were attributed to 1eaders
of public opinion in those States who
claimed to have made on-the-spot in-
vestigations, and with a flourish  of
rhetoric they have denied them. May I
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ask the hon. Minigter, if the deaths
were not due to starvation, were
they the result of prolonged, sustain-
ed malnutrition and starvation which
have debilitated the resistance capa-
city of the persons concerned?

Shri A. M. Thomas: Now, it has
come down from starvation to malnu--
trition and other things. In fact, when
these reports were made, we had ad-
dressed the various State Govern-
ments and they have made the neces-
sary enquiries and their reports are
to the effect that these are all due to

natural causes and not due to starva-
tion. ’

Shri Nath Pai: Nor

due to over-
eating

’
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Shri A. M. Thomas: In Chattisgarh
it was an abnormal year for that
particular area; it has been our rice
bowl; we have authorised the State
Government to open as many fair
price shops as they can and the re-
quirement of the fair price shops has
been met. The day before yesterday
we received a letter from the Madhya
Pradesh Food Minister, and he is satis-
fied with the arrangements and he has
asked for 10,000 tons of grains for
October which, I think if necessary,
we will meet.

Mr. Speaker: Next question.

Shri Nambiar: This is a very im-
portant questien for which we want
more time.

Mr. Speaker; We have already
taken 35 minutes on four questions.





